
THE HIGH COURT OF ORIS SA. CUTTACK
No. OHC-COMP-CAMC-0001-2023- 15559/ dated: 30.09.2023

NOTICE FORAWARD OF BID

It is notified to all the concerned that the Bid for Comprehensive Annual

Maintenance Contract (CAMCJ of 71 Numbers of DELL Vostro[3578J Laptops supplied to

the Judicial Officers across the State on as is basis pertaining to Bid Notice No.

GEM/2023/8/3756265,Dated. 28.07.2023 is hereby awarded to M/s Sonatech

Infosolutions Pvt. Ltd., Bhubaneswar.

The authorized representative ofthe firm is requested to report to the Hon'ble High

Court of Orissa within a week after receiving the Work order and to executive the

Agreement with the Court for Comprehensive Annual Maintenance Contract (CAMCJ of 71

Numbers ofDELL Vostro(3578J Laptops supplied to the Judicial Officers across the State on

as is basis at the earliest.

N.B: The Hon'ble High Court of Orissa reserves every right to recall, revoke or

revise any Notice, Order or Term and Condition thereof, at any stage in the interest

of fustice and proper Administration.
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